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Sh. Anil Kumar, proxy on behalf of Sh. Adesh Tandon, PCS representing the

petitioner.

In the present matter, this Court appointed Smt. Shruti Agarwal as an
observer/commissioner Associate to submit her report. The learned Commissioner
through its letter dated 04.09.2017 seeks further two weeks time to complete the task
assigned. In view of this, further time is granted. Ld. Commissioner is expected to

submit her report at the earliest.

The matter be listed on 22™ September, 2017,
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Dated:05.09.2017 Shri H.P. Chaturvedi, Member (Judicial)
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